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CENIRAL ADMINISTRATIVE TQ&o,pﬁ-
ERNAKULAM BENCH ™.

Oohe 534/93, 602/94. 1146/93, 2260/93, 61/9¢, 183/94,
229/94, 238/94, 1071/94, 210/94.

Tuesddy, this the 18t diy of November, 199¢.

T COBAH:

I:DN'BLE MR- J'US‘I‘ICE CHETTUR SAW NAIR. VICE CH\IRMAN
wn'm MR- PoVo VEDKATAKRIS&N&&. AMNMWIVE MEMBER
.:A' 53M93

M.G. Thulasidas

5/0 PeRe Munjhikrishna Pil.Lai :

graduate Assistant (Malayalam)

Government High School, Kavaratti
Union Territory of Lakshadweep _ Applicant

BY Advocate Mr. P.V. MODh2nan
VS

l. The Adminiatrator :
Union Territory of Lakshcdweep
Kavaratti

2¢ The mrector of Education,
Union Territory of Lakshaaweep.
Kavaratti : Respondgents

By Advocate Mre MeVeS. Nampoothiri.
O.A. 602/93 ' o

16 A&il .BQVO
S/o N. Vasavan
Graduate Assistant (uathematics)
Government High School, Kadmat,
Union Texritory of idakshadweep

2« Chandran Thettath
8/¢ Kunhikelu Te
Gradudte Assistant (Mathematics)
. Government High School, Minicoy
Union Territory of Lakshadweep .

3. Vijayan Ke ‘
8/0 Kunhikrishnan
Graduate Assistant. (Mathematics)
Government High School, Kalpeni
. Union 'rerritory of Lakshadweep Applicants

BY Advocate MCe Pe Vo MOMSNSD
VS e
le The Administrater

union Territory of Lakshadweep
Kavaretti -

; Union Terrltory ot Lakshidweep KRespondents
dvocate MEe MeVeSe Nalwoot;hui

%} The Yirector of Edwcation .

. v



le R8meshan KeKe 8/0 Keldn Ke
Graduate Assistafit (Hindi)
Government High School, Kavaratti

2¢ chandrasekhoran P.P.
s/0 Appakunhi,
Graduate Assistant (Hindi)

Goverament High School, Kalpeni Applicants

BY Advocate MLe Peo Vo mhan&n
o VB_.V
l1e The “dminintrator, _
Union Territory of Lakahadweep
_ Kavarattl. o

2. The Director of sdwaéion.' -
Union Territory of x.akahodweep

Kuvaratti , Raspondents

By Advocite Mre M.VeS. Nampoothiri
Oohe 2260/93

le Ke amini Yo Ge Philip
Language Teacher (Malayalam) Grade~1I
Government Senior Basic school, Kavaratti

2e Ce Rajendran s/o0 Chokkenathan
graduate Assistant
Govemment High School, Kavaratti

3e Shihabuadin VeMe S/o VeCe Mohammed Metbar
. 7rained @raduate Teacher(Social Studies)
Govemmentuigh &chool, Kavatc tti

4o Benny Mathew S/o0 Mathew
Trained Graduate Teacher(Hindl)

Government High School, Kavaratti Appl icants

By Advocate Mre K.P. Dandapani
V8e -

1. Union of India represented by the
Secretary,Government of India
Ministry of Home Affairs.uew Delhi

2 The Administrator,
Union Territory of x.akshadweep
~ Kavaratti Islands

3¢ The Director of Edwc at.ion.
' Union Territory of I.dkshociweep

Kavaratti Respondents

BY Advoeate Mre M.V.8. Nampoothiri

T Qede 61/94
P R

'PoCo ROy
Graduate Assistant (Engl ish)

Unn}on J.erxxbory of La.kshadweep Applicant

»Fy; AAVOGate MKe uw. Pandapani
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VSe

1. The Director of Edwation
Administration of ynion Territory
of uakshadweepoxavardtti o

- 2. Union Territoryof Lekshadweep

Kawratt.i represented by its Administrator

3. Union of India represented by Secretary
ministry of Home Affai s,New Delhi Respondents

By Advocate MLe M.VeSe Nampoothiri

O.As 183/94

CeP. Geetha [O/0 CeKe Paramesyaran
Teucher, JeEe« School (Centre)

aAndrott

Beend P.U. W/0 Jacob varkey ' o
Lecturer, M«Ge. College,Andrott ~ Applicants

By Advocate Mre K.Pe. Dpandapani
VE e
1. The Director of rpdwation
Administration of Union Terrxitoxry
of Lé_lkshddweep. Kavaratti :

2+ Union L¢rritory of Lakshadweep-
Kavaratti represented by its Administ.rato_r

3. Union of India represented by Secretary _
to ministry of Home Aifairs, New Delhi Respondents

BY Advccate MCe MeVeSe ﬂa:_npooth.ti

QsA._229/94

George Wilfred P«Ge

farampaloth House

Malipuram post, ) :
Karthedm, Cochin=10 Applicant

BY Advocate Mre K.Po pandapani
V8e

1« The Director of Eduation
Administracbn of ynion Te_r;:itery of

of 1lakshadweep, Kavax:atti'_

~ 2e¢ Union Terrcitory of Lakshadweep,

;:avatatti rep:esented by its Administrator

3« Union of India represented by Secretary ‘
to Ministry of Home Affairs.New pDelhi Respondents
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Thomachan Kele

TGT (Social Studies)

Government High School,Minicoy,
lakshagweep

Helen Ke Jacob,

TGT (Physics)
Governmeat High Schol
Minicoy, Lakshadweep

ROSily VeOo
TGT (Hindi)
Government Se«Bs School

. Minicoy,Lakshadwesp .

BY

1o

Advocate K.P. DRndapani

. . V3 ‘
Union of India represented by the
Secretary,Government of India,
Ministry of tHome AfiairS.

New Delhi .

2.

BY

The Administrator, Uhiéii Perritory
of Lakshadweep,Kavaratti

The pirector of Edwation

union Territory of Lakshadweep.
&avaratti

Advocate Mre M.v.s. Nampoothiri

Oeh, 10'L/94

Co

Narayanan

Chenal House
Kalliasseri P.O.
Kannur pistrict-670 562

BY

1.

26

3.

Advocate Mre Ko P« Dandapani
V8e

Union of India represented by

the Secretary, Government of India
Ministry of Home Affairs,

New Delhi ,

The Administrator
union Territory of Lakshadweep
Kavaratti Island

The Director of Education
Union Terxitory of Lakshadweep.
Kavaratti

BY Advocate MCe MeV.5. Nampoothiri
/?'ﬁ\o.a. 210/94
7. }“
A éujatha Re W/o Sasikumar
i~ 'rraimed graduate Hindi Teacher,
u\"g Government Je Be School.
L ' ninicoy
el . mb_l .

s cay
¥ /ww\ S

o‘sdvocate m:- c. ﬂa:u;x:ishaan

-'-«m..,

Applicants

Respondants

Applicant

Respondents
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1+ The Director of Education
UeT+ of Lakshadweep, xdva:atti

2+ The Administrator,
"~ UeTe Of Wsmd'“p
Kavarattli
3« Union of India represented by Secretary
to Government, Ministry of Home Affairs
By Advocate MLe M.V.Se Nampoothiri
ORDER
kS .
CHETTUR SAMCARAN NATR (J) VICE CHAIRMAN

Applicants who bolong to the nainland. are working
‘a® teachers undex the Lakshadveep Adminiatration, agdmittedly
for long years. though theip appointmam:s uere styled adhoc.
24 coordi.ng to applicanta. they were appointed in
accordance with the rules and it is a misnomer to call the
appointment adhoé}*‘ ,!'ﬁ}e.x rely on decisions of the Supreme
Court to contend that :;ong and uninterrupted officistion
entails regularisationm.
| 3e " ReSpondents wouid submit that a decision has been .
taken by the Government of __India to limit regular ipbointuent&
to iﬁianders. with a view to pmtect them in theyspecial
circumstancee Shri MeVeSe Nampoothirl appearing for respone-
dents raised ax';l ingenious and attractive argument to the
-effect that such spgcial treatment is permissible as part of
reservation policy. 1In answer, épplicants would submit
that irkespective of other corslderations discrimination
on the ground of rosidence is unconstitutional. We. thi.nk
that the Gove:nment of 1nd.1.a shoald take a look at _the
question, whether .I.ong years of service ea3n bc wiped out
without any conseduence. They must also consider whether
thé policy of shutting out namlaxﬁders or :melementing
\ o ,; reaerwti.on ereatmg monoply or 1007. mumuon. is

\ ’ ‘l/
’ perﬁissible. Applicants mdy mdke & detaj.ud repreaontation
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setting out their case before resyondent Union of India,
withino six weeks from today. Union of India shali consider
the matter with reference to its' a.cgai and human aspects,
and take 8 decision as exped'it:iouslyv a8 they find convenients
Till such a decision is taken status quo as of today will be
maintained and thereafter, the matter will be governed by
8uch orders as the Governmehtof India may pass.

4. Application is disposed of as: ‘aiorcsaid-. NO costs.

bDated the 1st November, 1994.
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| K ' 50’/
Pe Vo VENKATAKRISHNAN "CHETTUR SANKARAN MAIR (J)
ADMINISTRATIVE MEMBER VICE CHAIRMAN
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